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Government of West Bengal
Hedth & Family Welfare Department

Food Safety Branch
Swasthya Sathir 6th Floor, GN-29, Sector-V

Saltlake. Kolkata-700091

No: 665 /IIF/CFS|LA-3612024 Dated, Kolkatq the 2l't October,2024

CIRCULAR

In exercise of the pow€r conferred under section 30(2X0, of the Food Safety & Standards

Act, }(J{Jf', it is hercby ordered that the Food Business Operators applying
Licensing/Rqgishation, shall, inter-alia firnish the following documents as mentioned in the
following table-

sl
No.

KiEd of Business I)ocuments Required

l. Kind of Business not covered under the Instant

Licensing- lfienufecturer (except Meat
Prorcing Units end Slaughter Houseas
FSSAI Order- No.
L(SD2B0/FoSCoS/RCD/TSSAI dated
lg.E JV2l), Restaurants, Food Vending
Establishmen! CluUCanteen, Caterer, Hotel,
Mi&Day Meal- Canteen, Mid-Day Meal-
C&rer etc.

Certificate of Enlistment from Local
Bodies
Pa n chayat/tl u n ici palities/lVlu nic i pa I

Corporations/Canton ment BoardAlotified
Area/GTA.

L Kind of Business not covered under the Instant
Rqgistration- Manufacturer, Restauranb,
Fmd Vending EsteHishment, CluUCanteen,
Ceterer, Hotel Mfol-Iley Meel- Canteen, Mid-
Dry Meal- Caterer etc.

No objec$on Certificate from Local
Bodies- '. -
Panchayat/lVl u n ici pal itiesllVl u n ici pal
Corporations/Cantonment BoardAlotified
Area/GTA

3. Kind of business inclded under the Instant
(hflrrl) Licensing/Registnation as per FSSAI
order vide FNo. RCD-05007nl nAn-
Regufatory-FSSAl-Pa(t dated AL07.2024
eld subsequent order vide File No. RCD-
O5/0ifrI n nfil l -Regulatory-FSSAl-Part(t
drted ll.W2O24.

No objection Certificate from Local
Bodies-
P a n chayat/tlu n icipalitiesllUu n ici pal
Corporations/Cantonment BoardAlotified
Area/GTA



This sill cone into the effect immediately for all applications

Licensing Registration.

This circular is issued in the interest of the public service.

Principal Secretary, H & FW Departnrcnt.

under Instant (Tatkal)

Wrdyly,,
Additional Scclctary to the Govtlof WestBeng:rl

Department of Health & Family Welfare
(Food Safety)

lrq
O.S.D & B.O

& Commissioner of Food Safety

to the Govt. of West Bengal

No: 665' I(I4) HF,'CFS ll&-36/2024 Dated, Kolkata, the 21tt Octob er,2024

Cop)'fonrarded tbr information and necessary action to the:

l. Executive Director- Regulatory Compliance Division, Food Safety and Standards Authority

of India. FDA Bhavan, Kotla Road, New Delhi- 110002.

2. Director (Regulatory Compliance Division), Food Safety and Standards Authority of India,

FDA Bl'n'an, Kotla Road, Nerv Delhi- 110002.

3. Joint Director(RcD), Food Safery- and Standards Authority of India, FDA Bhavan, Kotla

Road. \eu' Delhi- I10002.

4. Depug Director (RCD), Food Safery and Standards Authority of India, FDA Bhavan, Kotla

Road. \crr Delhi- 110002.

5. CMOH -All (Except Kolkata Municipal Corporatiori).

6. CVHO- Kolkata N'Iunicipal Corporation.

7. D.C\lUi l-ll & Designated Officer- Basirhat HD, Bishnupur HD, Cooch Behar, Dakshin

Dinajpur'. Diamond Harbour HD, Hooghly, Horvralr, Jhargram, Maldah, Nandigram HD,

North 2-i Pargar:as. Paschim Bardhaman, PurbaBarcl!rarnan, Prurlia, Rmapurhat HD, South 24

Parganas. Uttar Dinajpur.

8. D.CMHO- Kc.lkata Municipal Corporation.

9. D .C\lOH-ill- Paschim MedinipurA.ladia.

I 0. D'.C\lOil-i\'- Ai ipurduar.

I l. DFSIO .r DO- Benkurq Birbhum, Darjeeling, Jaigrliguri, Kalimpong, Murshidabad, l'Lrrba

Medinipur
12. FSO- All.
13. Sr.P.S. tt.r tite

l-1. Guard Fi,.'.


